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केन्द्र-शासित प्रदेश लद्दाख प्रशािन 
ADMINISTRATION OF UNION TERRITORY OF LADAKH 

 
 

ELECTION COMMISSION OF INDIA 

Nirvachan Sadan, Ashoka Road, New Delhi – 110001 

Dated: 12th  May, 2026 

22 Vaisakha, 1948 (Saka) 

NOTIFICATION 

 

No. 429/Ladakh/2026(ERO):- In pursuance of the provisions of Sub-Section (1) of Section 13B of the 

Representation of the People Act, 1950 (43 of 1950) and in supersession of Commission’s Notification No. 

429/Ladakh/2021 dated 1st March 2021 issued in this behalf, the Election Commission of India, in consultation with 

the Administration of Union Territory of Ladakh, hereby designates the following officer, mentioned in Column (2) 

of the Table below, as the Electoral Registration Officer for the 1-Ladakh Parliamentary Constituency, as mentioned 

in Column (1) of the Table below namely:- 

 

 

 

 

 

 

 लद्दाख, 18 मई, 2026  

 LADAKH, MONDAY, MAY, 18, 2026  

भारत सरकार 
GOVERNMENT OF INDIA 
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   By Order, 

 

 

    (SUMAN KUMAR DAS) 

SECRETARY 

ELECTION COMMISSION OF INDIA 

 

 

 

 

 

 

भारत निर्ााचि आयोग 

निर्वाचि सदि, अशोक रोड, िई नदल्ली-110001 

नििाांक 12 मई, 2026 

22 रै्शाख, 1948 (शक) 

अनिसूचिा 

 

सां. 429/लद्दाख/2026(ईआरओ)- लोक प्रनिनिनित्व अनिनियम, 1950 (1950 कव 43) की िवरव 13ख की उप-िवरव (1) 

के उपबंि के अिुसरण में और इस संबंि में जवरी आयोग की अनिसूचिव सं. 429/लद्दवख/2021 नदिवंक 01 मवचा 2021 के 

अनिक्रमण में, भवरि निर्वाचि आयोग, एिद््दर्वरव, लद्दवख संघ रवज्य-के्षत्र के प्रशवसि के सवथ परवमशा करके, िीचे दी गई िवनलकव 

के सं्तभ (2) में उल्लल्लल्लखि निम्ननलल्लखि अनिकवरी को िीचे दी गई िवनलकव के सं्तभ (1) में यथव उल्लल्लल्लखि 1-लद्दवख संसदीय 

निर्वाचि–के्षत्र के निर्वाचक रनजस्ट्र ीकरण अनिकवरी के रूप में िवमोनद्दष्ट करिव ह ैः - 

 

तानलका 

 

क्र. सां. सांसिीय निर्ााचि के्षत्र की सांख्‍या और िाम निर्ााचक रनिस्ट्रीकरण अनिकारी 

(1) (2) 

01 लद्दाख सहायक आयुक्त (रािस्व), लेह 

 

 

आदेश से, 

 

सुमि कुमार िास 

सनचर् 

भारत निर्ााचि आयोग 

 

  

 

“No legal responsibility is accepted for the contents of publication of advertisements/publications in this part of The 

Ladakh Gazette. Persons notifying the advertisements/public notices will remain solely responsible for the legal 

consequences and also for any other misrepresentation etc.” 

SI. No. No. and Name of the Parliamentary Constituency Electoral Registration Officer 

(1) 

 

(2) 

  01. 1-Ladakh  Assistant Commissioner (Revenue), Leh 
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